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Name of the Company: Ajit Aswani, .
' ' Plethico Pharmaceuticals Ltd.
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- Learned Advocate Mr. Rajesh Va?'f'amya i’b Le red Advocate Mr. Jayesh Buch
present ﬁ:}r Pentmner None presen‘t for Respandent -

Petitioner is directed to serve nonce of date of heanng on Respéndem and shall file
proof of service. : - ' | '
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Reﬁ;p@ndﬂm ahall file reply mthm three weeks. servmg copy m advance to other side.

Lt the matter on 28.11 20] 7
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MANORAMA KUMARI
- MEMBER JUDICIAL

Dated this the 3rd day of November, 2017. - | o




